an=

Title: Need to release land for depiction of historical movements at Ponda, Goa.

ADV. NARENDRA KESHAV SAWAIKAR (SOUTH GOA): The Ponda town has geographical advantage and located at the centre of State of Goa and
falls in my South Goa Constituency. The erstwhile Portuguese Government had handed over a piece of land measuring 6500 Sq. mtrs. at Ponda to the
Portuguese Military. Upon liberation of Goa, the said land was taken over by the Indian Army and that the same continues to be in the possession of
the Indian Army. After various attempts, a part of the said land measuring 2530 Sg. mts. was released by the Indian Army, whereupon a Martyrs'
Memorial has been constructed. For refurbishing the said memorial, known as Kranti Maidan, there is a proposal of Ponda Municipal Council for
depiction of historical movements that led to liberation of Goa. Keeping this objective in mind repeated efforts have been made for release of
remaining position of land.

I, therefore, strongly urge upon the Government to intervene and hand over the remaining portion of land to the Ponda Municipal Council.

*15

Title: Need to set up adequate facilities for storage of foodgrains in the country.

SHRI PC. MOHAN (BANGALORE CENTRAL): Between 2005 and 2013, FCI has admitted that more than 1,94,502 metric tonnes of foodgrains worth
several crores have been wasted in the country due to several reasons. According to the data available, the damaged stock which stood at 95,075
MT in 2005-06 came down to 3,148 MT in 2012-13. The wastage was at 25,353 MT in 2006-07, 4,426 MT in 2007-08, and 20,114 MT in 2008- 09.
Further it states that of the damaged stock, around 84 per cent (1,63,576 MT) was rice and 14 per cent wheat (26,543 MT). When so many people
are dying due to hunger, so much of foodgrain is getting wasted. Even though the authorities may claim that the wastage is due to natural
calamities like cyclone and floods, the real reason is inadequate storage facilities, pilferage, transit loss and negligence of the contractors like in
Gujarat which attracted the strictures passed by the Gujarat High Court.

According to the United Nation's hunger report, India had the highest number of hungry people in the world estimated at 194 million. FCI's
Central pool is having 568.34 lakh tonnes of foodgrains. Anticipating the poor monsoon predicted, the Central Government should take immediate
steps for storage of foodgrains, increase FDI in all sectors with a stipulation to enhance percentage of investment in cold storage and encourage
food processing industries. The Government should release excess foodgrains under PDS to the poor people through the States at concessional cost.

*t16

Title: Need to provide funds for rejuvenation of lakes and Ayad river in Udaipur, Rajasthan.
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*t17

Title: Need to set up the proposed AIIMS like Institute at Deogarh, Jharkhand.

SHRI NISHIKANT DUBEY (GODDA): Deoghar (Jharkhand) is one of the centre points of Santhal Pargana region and the entire Santhal Pargana
region is backward and poor. This area does not have any medical facilities at all and needless to say the reduction on public health spending and
the growing inequalities in health and health care are taking their toll on the marginalized and socially disadvantaged population of Santhal Pargana.
This area is prone to malnutrition, with an estimated 75 per cent of children and mothers being anaemic. The children born in the tribal belt are one
and a half time more likely to die before the fifth birthday and children below three years of age in scheduled tribes and scheduled castes are twice
as likely to be malnourished than children in other groups. A tribal woman is one and a half time more likely to suffer the consequences of chronic
malnutrition as compared to women from other social categories.

My insistence for setting up the AIIMS like institute at Deoghar is mainly on account of the suitable geographical location and ease of
commuting for the patients from neighbouring towns like -Dumka, Godda etc. Deoghar is on the Kolkata &€” Patna main rail route and also
connected with three National Highways. There is also 200 acres of land available at the place.



I humbly request that the proposed AIIMS like institute in Jharkhand be set up at Deoghar.

*t18

Title: Need to provide Scheduled Caste Certificate to all the eligible persons belonging to Bengali community living in Maharashtra.
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*t19

Title: Need to formulate a comprehensive plan for proper conservation and protection of flora and fauna in Sita Mata wildlife sanctuary in Rajasthan.
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*#20
Title: Need to provide subsidy to farmers of Sikar district of Rajasthan for transportation of organic agricultural produces to distant markets.
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*t21

Title: Need to introduce a new rail service between Surat and Varanasi and also take measures for improvement of existing rail services between the



two cities.
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*t22

Title: Need to modernize railway stations in Bangalore Rural Parliamentary Constituency, Karnataka.

SHRI D.K. SURESH (BANGALORE RURAL): I would like to draw the attention of the Union Government towards the modernization of railway station
in my Bangalore rural Parliamentary Constituency. During railway budget, it was announced that all the important railway stations in India would be
modernized. However, after making the announcement, no steps have been taken to modernize the railway station. Bangalore is a global city. Lakhs
of communters use the city railway station on a daily basis. The upgradation of Bangalore city railway station is long pending and overdue. The need
for an international standard railway station is becoming extremely important.

I would like to bring to the natice of the Hon'ble Railway minister that in my Bangalore Rural parliamentary constituency, Yeshwanthapura,
Aneka, Bidadi, Ramnagara and Channapatna railway stations also need to be modernized. Unless these railway stations are modernized, the vision
of the Union Government to provide "Quality of life in Journeys" will remain just on paper.

*t23

Title: Need to establish a Kendriya Vidyalaya in Viluppuram district, Tamil Nadu.

SHRI S. RAJENDRAN (VILUPPURAM): Vilupuram is the largest and one of the most backward districts in Tamil Nadu. It consists of 10 Revenue
Taluks, 22 Panchayat Unions and 1490 revenue villages. Tamil Nadu Chief Minister successfully implemented Sakshar Bharathi Scheme". Chief
Minister is taking innovative steps to make Tamil Nadu a 100% literate State in the country. Though there are State Government and Private Schools
in my constituency, there is no Kendriya Vidyalaya in this region. Moreover, the Private Schools are charging exorbitant fees. Hence the lower and
middle class people are unable to admit their children in the Private Schools. Also a number of Central Government employees are working in my
constituency. They have no option but to admit their kids in the nearby districts. Therefore, I urge upon the Government to open a Kendriya
Vidyalaya in Viluppuram, Tamil Nadu on top priority basis.

*t24

Title: Need to accord approval to the proposal of Government of Tamil Nadu for renovation of Kallani dam in the State.

SHRI K. PARASURAMAN (THANJAVUR): The Grand Anaicut "Kallanai" built across River Cauvery over 2000 years ago is the living
example of marvellous technology executed by Chola Dynasty in Tamil Nadu. Till today it irrigates ten thousands of acres of land
in Thanjavur, Trichy, Nagapattinam and Thiruvarur Constituencies. Now, the Government of Tamil Nadu has submitted a Project
report to the Central Water Commission for renovation of this historical anicut. The 1st Phase of Project includes extension,
renovation and re-modelling of Grand Anicut Canal system costing Rs. 261 0.00 crores as announced by the Hon'ble state Chief
Minister. If the first phase is completed more than 3 lakh acres of agricultural land will be brought under irrigation additionally in
Thanjavur, Pudukottai and Tiruvarur districts. Therefore, on behalf of the farmers and Hon'ble Chief Minister of Tamil Nadu, I



request the Government to approve the scheme immediately with full financial support for the first phase of this Project.

*t25

Title: Need to expedite installation and operation of Doppler Weather Radar in Paradip.

DR. KULMANI SAMAL (JAGATSINGHPUR): The East Coast region along the Bay of Bengal in Odisha is a cyclone prone area. Every year during the
period from May to November, this region, especially Jagatsinghpur, Kendrapara, Puri, Balasore and Ganjam districts faces the wrath of disasters
resulting in loss of lives and property. Especially, after the 1999 super cyclone, the Government of India following the request of State Government
initiated the installation of Doppler Weather Radar in different cyclone prone areas in Coastal Odisha in order to track/forecast the cyclone and
measure the wind speed accurately so that timely precautionary measures could be taken. Paradip in my Parliamentary constituency is one of the
places in the State, was selected for installation of the Doppler Weather Radar. In this regard, as per the instruction of a team of the Earth Sciences
and Bharat Electronics Limited, the Doppler Weather Radar was installed in 2000 in Paradip. However, the same is yet to be functional.

In this regard, I urge upon the Minister of Home Affairs to look into the matter and expedite operation of the Doppler Weather Radar in Paradip,
Odisha thereby ensuring effective and advance information about the cyclones which could subsequently save the lives and property.

*t26
Title: Need to undertake construction of breakwater structure to facilitate smooth passenger and vessel operations at Andrott Island, Lakshadweep.

MOHAMMED FAIZAL (LAKSHADWEEP): Andrott Island is the largest island among the Lakshadweep group of islands. The embarkation and
disembarkation of passengers at Andrott is carried out at the northern side unlike other islands where there is eastern side shelter. Though the
construction of second phase of breakwater structure is over the berthing facility inside, the shelter has not been completed. There is a total space
of 223 meters which can be utilized for developing berths. Only 99 meters berth has been developed so far in two lengths of 55 meters and 40
meters. Lakshadweep Harbour Works may be requested to propose construction of three berths in the available space in addition to the existing.

I strongly urge upon the Government to take up this project in right earnest as it will definitely improve the facilities for the passenger and
vessel operations to a large extent.

*t27

Title: Need to include Dhangar caste in the list of Scheduled Tribes.

SHRI RAJU SHETTY (HATKANANGLE): Dhangar caste of Maharashtra for their survival wander extensively in the hilly area. On the one hand, due to
urbanization and extensive farming they have been banned in the hilly area. This has led to difficulties in the way of development of this community.
Next generation of this community also suffers from lack of education, medical facility and unable to taste the fruits of development. Though the
Government accept the fact that this community belongs to Scheduled Tribes like ORAN community, but has denied them this status, GOVERNMENT
OF INDIA REPORT ON THE BACKWARD CLASSES COMMISSION VOL-II (LIST 1955 PAGE No. 66) clearly mentions the deep backwardness of this
community. DESCRIPTIVE ETHNOLOGY OF BENGAL -1872- In this book on Page -215 the information regarding the Oran community (ST) is given
and also mentioned about the similar community like DHANGAR who resides in the hill area and involved in animal management. There are many
Government documents showing the status of Dhangar community. It is my humble request to the Government of India to include Dhangar Caste in
the list of Scheduled Tribes.

HON. DEPUTY SPEAKER: Nothing will go on record.

...( Interruptions) 4€; =



HON. DEPUTY SPEAKER: Please go to your seats and speak from there.
... Interruptions)
HON. DEPUTY SPEAKER: You go there and raise whatever you want to raise.

...(Interruptions)

HON. DEPUTY SPEAKER: The House stands adjourned to meet tomorrow the 237 July, 2015 at 11.00 a.m.

14.02 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, July 23, 2015 / Shravana 1, 1937 (Saka).
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